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HIGH COURT OF DELHI : NEW DELHI

~ No. 3589 /G-9/Genl -I/DHC
Dated 6)-12-202)

NOTICE INVITING QUOTATION

Sealed quotations are invited from interested parties for supply of approx.’
500 Bastas (Size: 48" x 48", Material-Cotton, Texture-Coarse) to this Court.

Interested parties should submit their rates/quotation along with sample to
this Court. The quotation should be addressed to the Registrar General, High-
Court of Delhi and reach the Admn. Officer (Judl.), Receipt & Despatch
" (Establishment-II Branch), 2nd Floor, Administrative Block, High Court of Delhi,
Sher Shah Road, New Delhi- 110003 latest by 18.12.2021 till 04.30 P.M. The
quotations received without samples and after the date & time above mentioned
shall not .be entertained under any circumstances. The words “QUOTATION
FOR BASTAS?” should be superscribed on the top of envelope containing
quotation. ' ‘ |

This Court reserves its right to accept or reject any or all quotations without

assigning any reason, whatsoever. o
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Administrative Officer (Judl.)
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